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SHRIR. K. AMIN :May Iknow how
many States have accepted the recommenda-
tion for establishing planning units in the
States on the lines recommended by the
Administrative Reforms Commission, and’
how many have already done it?

SHRI VIDYA CHARAN SHUKLA :
The hon. Home Minister has already
indicated that the process of consultation
is still going on with various State Go-
vernments and it would not be proper
to say anything about that at this stage.

SHRIMATI LAKSHMIKANTHAMS?
MA : May I know whether any of the
study groups has recor ded that \!
Ministries should be there at the Centre
as well as in the States, and if so, whether
that recommendation will be accepted?

SHRI VIDYA CHARAN SHUKILA :
The study groups will place their recom-
mendations before the commission, and
after the commission formulate their
views, they will be communicated to us.

SHRI SURENDRANATH DWIVEDY :

May I know whether the present expansion
of the central cabinet is based on the re-
commendation of the commission?

SHRI S. S. KOTHARI : May I know
whether the Administrative Reforms Com-
mission is considering the question of
granting more autonomy to public sector
enterprises so as to improve their working
and so that they might be able to take
independent decisions which are vitally
necessary if commercial undertakings are
to run on an economic basis ?

SHRI VIDYA CHARAN SHUKLA
I have already indicated that this report
has been received by us and we are consi-
dering that report.

SHRI S. S. KOTHARI : Does the
report contain any such suggestion?

SHRI KRISHNA KUMAR CHATTER-
JI : Will the hon. Minister agree with
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me that a new outlook is necessary im the
changed circumstances? In view of the
fact that the Administrative Reforms
Commission came into existence under
different circumstances and now a new
thinking is essential and a new way of
dealing with the matter is also necessary,
may I know whether the hon. Minister
would agree that a new thinking is necess-
ary?

SHRI VIDYA CHARAN SHUKILA :
The commission itself has been appoisted
to see what new thinking can be intro-
duced in administration and in the methods
of administration, and after their recom-
mendations are received, we shall be able
to see how useful they are and how they
can be implemented.
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SHRI Y. B. CHAVAN : As I have
said on many occasions already, when
these arms are found out, the mark-
ings on them are generally erased, but it
is a matter of circumstantial evidence by
which we can infer where they came from.
Most of the arms that we found in Kashmir
_naturally have come across the ceasefire
line. In some cases, where they were
found in the houses of certain persons,
those persons were arrested. But most
of the arms that were found in Jammu and
Kashmir were also found in a rather con-
cealed condition; possibly they can be
traced back to the infiltrators who came
in 1965, and they might have been left be-
hind by them; that is also a sort of possi-
bility.

As far as the machinery is concerned,
I do not agree with the hon. Member that
it is weak. It is effective. It can be seen
from its working during the last few years
that it has been effective.
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SHRI Y. B. CHAVAN : Ido not think
there is anything that can be concealed,
because the information that I have placed
on the Table of the House is the infor-

mation that I have received from the State
‘Government.

SHRI A. B. VAJPAYEE :
-complete._

It is not

SHRI SURENDRANATH DWIVEDY :
About this particular incident which he
mentioned about the tour of the Govern-
nor of Rajasthan when a bomb explod-
ed.

SHRI Y. B. CHAVAN : I have to
find out. The Governor met me only
two days before, he did not mention it
to me. When it is mentioned bere, I
will have to find out from him.
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MR. SPEAKER : He says he will enquire
into it. He is not aware of it.
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SHRI Y. B. CHAVAN : It is a very cheap
allegation that has been made. Here is an
allegation that is being made. ‘I shall have
to find out, What is the idea of saying
that it is concealed and this and that ?
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SHRI BEDABRATA BARUA : It is
well known that very large quantities of

foreign arms are pouring into Assam
Apart from getting information....

MR. SPEAKER : This is specifically
about Kashmir and Rajasthan.

SHRI BEDABRATA BARU : I am
speaking about foreign arms, because

foreign arms are also pouring into Assam.

MR. SPEAKER : The question is about
Kashmir and Rajasthan.
SHRI SHEO NARAIN rose..—

MR. SPEAKER : You cannot get a
chance on every Question.
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SHRI SURENDRANATH DWIVEDY :
If he is made a Deputy Minister, he will
not trouble you.

SHRI HEM BARUA : He has been
denied Deputy Ministership, and you deny
him thc privilege of putting questions.

MR. SPEAKER : I know he will get if
a voting is taken, but unfortunately Minis-
ters are not made by voting !
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SHRI Y. B. CHAVAN : This is [again
trying to create an unnecessary atmosphere
of suspicion against some people. It is not
true. Certain cases are under investigation,
and certain facts are being enquired into.

Unless those investigations are completed,
it is very difficult for me to say anything.
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SHRI CHINTAMANI PANIGRAHI -
May I know whether, as a result of this
pouring in of Pakistani arms into Kashmir,
it has contributed in anyway to the recent
outbreak of incidents in that part and
whether in recent months the number of
these arms is increasing and, if so, the
number of people arrested so far in this
connection?

SHRI Y. B. CHAVAN : As I said,
the recent troubles in Kashmir have noth-
ing to do with arms as such, gemerally
speaking; and about other matters, the
number of incidents or number of arms
that are found, the information has been
given here. I would not say that they
are on the increase.
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SHRI Y. B. CHAVAN Whatever
information 1 have, I have already given
it here.
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SHRI Y. B. CHAVAN : I did say
that sometimes these dumps are found in
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concealed conditions, and therefore, natur-
ally, it has to be presumed that they must
have been left behind by the 1965 infiltra-
tors. I cannot say that after that no arms
have come in, because some arms have
been found with scme persons. I have
said that some persons have been arrested

and some persons are convicted. 1 have
said that.
SHRI INDER J. MALHOTRA : Just

a little while ago, the hon. Home Minister
said that investigations arc going on. May
I know which agencies are conducting
these investigations; whether only the
State agencies are involved or any of the
Central agencies are also involved.

SHRI Y. B. CHAVAN : The State
agencies are looking into them.

SHRI GANESH GHOSH : May I have
an idea as to the general nature of the arms
that have been found? Apart from the
rifles, what are they ?

SHRI Y. B. CHAVAN : I have given
a statement here. If hon. Members want,
I can read it, but I do not think it is necess-
ary.
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SHRI Y. B. CHAVAN : I will have
to go into great many details about it
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Thave got all the details here. Iam pre-
pared to show them to him. (Interruption)

MR. SPEAKER :
on the Table ?

Can you place it

SHRI Y. B. CHAVAN : I am pre-
pared to show it to him.
SHRI JYOTIRMOY BASU : We

want to have that statement; it is not for
them only. I am particularly interested.

Mr. SPEAKER :
have it.

Every Member will
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SHRI Y. B. CHAVAN : Now that

he has asked me what exactly has happened
about one particular place—

AN HON. MEMBER : Bandipur:

SHRI Y.B. CHAVAN : Whatever it
is—he has asked about the details— if he
puts a specific question, I will give him alk
the details.

MR. SPEAKER : I have agreed to
a discussion on this subject mext week.
In the Question Hour, you are not going
to get more details. Next Qquestion.
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